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Dear Sir,

Subject: Reguest for No action under the SEBI (_Informal Guidance)
~— Scheme, 2003 — Applicability of the provisions of SEBI SEBI (Substantial
Acquisition of Shares and Takeovers) Regulation, 1997 (Takeover

Regulation)

Kindly refer to the discussion the undersigned had with you on the captioned subject
matier.

In this respect kindly note that President of India (transferor) and Eastern
Investments Ltd (transferee) are coming under the group as defined in
MRTP Act, 1969,

(a) President of India is holding 50.42% shares in Eastern Investments
Ltd. By virtue of this holding Ministry of Steel, Government of India
appoints all the directors in Eastern Investments Ltd. and exert control
- over the company
(b)Vide Clause 35 of the Listing Agreement Eastern Investments
discloses President of India as Promoter of the company.

Thanking you,

Yours faithfully
For Eastern Inv

(J Banerjee)
Company Secretary
Encl : As above
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